
ITEM NO.29               COURT NO.5               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No. 5996/2019

DEUTSCHE BANK AG                                   Appellant(s)

                                VERSUS

STANDARD CHARTERED BANK & ORS.                     Respondent(s)

(FOR  ADMISSION  and  IA  No.113527/2019-EX-PARTE  STAY  and  IA
No.113531/2019-PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
 
Date : 05-08-2019 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
         HON'BLE MR. JUSTICE SURYA KANT

For Appellant(s)
Mr. P. Chidambaram, Sr. Adv.
Mr. Parag Tripathi, Sr. Adv.
Mr. Dhruv Malik, Adv.
Mr. Ashish Mukhi, Adv.
Mr. Kamlendra Singh, Adv.
Mr. Laltaksh, Adv.
M/S.  Juris Corp., AOR

                   
For Respondent(s)

Mr. Raunak Dhillon, Adv.
Mr. Ishan Gaur, Adv.
Ms. Ananya Dhar Choudhary, Adv.
M/S.  Cyril Amarchand Mangaldas, AOR

Mr. Kapil Sibal, Sr. Adv.
Mr. Sandeep Singhi, Adv.
Mr. Gaurav Mathur, Adv.
Ms. Anushree Prashit Kapadia, AOR
Mr. Adit Pujari, Adv.
Mr. Abhishes Shah, Adv.

Mr. Manu Nair, Adv.
Mr. Siddhant Kant, Adv.
Ms. Mrida, Adv.
Mr. S. S. Shroff, Adv.

Ms. Ruby Singh Ahuja, Adv.
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Mr. Vishal Gehrana, Adv.
Mr. Anupam Prakash, Adv.
Mr. Utkarsh Maria, Adv.
Mr. Sudhir Sharma, Adv.
Mr. Abhishek Swaroop, Adv.
Mr. Akhil Anand, Adv.
Mr. Naman Bagga, Adv.
M/S. Karanjawala & Co., AOR

Mr. Ananya Ghos, Adv.
Mr. Dushyant Manocha, Adv.

Mr. Rakesh Dwivedi, Sr. Adv.
Ms. Anindita Mitra, Adv.

                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice.

Tag the matter along with Diary No. 24417 of 2019, to

be listed on top of the Board subject to overnight part-

heard, if any.

(NIDHI AHUJA)                     (RENU DIWAN)
   COURT MASTER (SH)              ASSISTANT  REGISTRAR
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